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O.N.G.C. STRIXE 

5254. SHRI S. KUNDU: Will the 
Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether Government have re-
ceived a note submitted by Shri Sanat 
Meheta, M.LA on behalf of the Oil 
and Natural Gas Commission 
employees Mazdoor Sabha about the 
non-implementation of points agreed 
to by the Oil & Natural Gas Commis-
sion; and 

(b) if so, the steps Government are 
taking to implement the promises? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGP..U RAMAIAH): 
(a) Yes, Sir. 

(b) The note has been passed on 
to O.N.G.C. for suitable action. 

POWER FOR IRRIGATION PuRPOSES 

5255. SHRI S. KUNDU: Will the 
Minister of IRRIGATION AND 
POWER be pleased to state: 

<a) whether Government have 
issued any instructions to the Orissa 
Government to reserve certain per-
~entage of electricity for irrigation 
purposes; and 

(b) 11 so, the details thereof and 
how far they have been implemented? 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO) : (a) 
No, Sir. 

<It) Does not arise. 

FDfANCIAL AsSISTANCE TO WEST BENGAL 

5256. sHiU B. K. DASCHOW-
DRURY: Will the Minister of FIN-
ANCII: be pleaaed to state: 

(a) tile total amount of loan, grants 
.11 SUbsidy made available to the 
w.t Beft:Pl State amlually fe.r lIeve-
lBJIaMIntlll actWities duriftg the laet 
five years; 

(b) whether the WEst Bengal Gov-
ernment had utilised the financial 
assistance fully; 

(c) 11 not, the reasons therefor; and 

(d) whether Government propose to 
allot more funds to the West B~ngal 
Government for its development in 
view of backwardness of the State? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) A statement 
is laid on the Table of the H(lJ ::,. 

(b) The assistance given lu the 
State Government was fully utilised 
on approved development programmes. 

<c) Does not arise. 

(d) The level of development is 
taken into account while determining 
the amount of Central assistance. The 
question of allotting more funds does 
not, therefore, arise. 

Statement 

LoANS AND GRANTS TO WEST BENGAL 
STATE FOR DEVELOPMENT (STATE PLAN 
AND CENTRALLY SPONSORED SCHEMES) 

(Rs. in Crores) 

Year Loan Gran 

(1) (2) (3) 

1962-63 16.08 6.88 
1963-64 22.05 11.09 
1964-65 28.34 12.60 
1965_66 31.65 18.05 
1968-87 24.90 14.18 

ALLocATIONS TO WEST BENGAL J'OR 
INDIGENOUS SYSTEMS OF MKbICINE 

5257. SHRI B. K. DASCHOW-
DHURY : Will the ML'lis:.tor of 
HEALTH, FAMiLY PLANNJ:m AND 
URBAN DEVELOPMENT be pleased 
to state: 

(a) whether any amount was allot-
ted to the West Ben,al Govemment fel' 
indigenous systems of medicine in the 
Third FlVe Year Pian. 
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(b) if so, the amount allocated and 
whether it was paid fully; and 

!c) if not, the reasons therefor? 

THE DEPUTY MINISTER :'.N THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. s. MURTHY): (a) 
to (c). An amount of Rs. 100,000 
was allocated for Centrally sponsored 
schemes to the Government of West 
Bengal in respect of Indigenous Sys-
tems of Medicine in the Third Five 
Year Plan. An amount of Rs. 70,000 
was actually released by the Central 
Government on the basis of the actual 
expenditure incurred by the State 
Government. 

SUBSIDY TO WEST BENGAL FOR ELECTRI-
CITY FOR AGRICULTURAL PURPOSES 

5258. SHRI B. K. i DASCHOW-
DHURY : Will the Minister of IRRIGA_ 
TION AND POWER be pleased to 
state : 

(a) ~e amount of subsidy given to 
West Bengal fol' the wpply of electri-
city for agricultural purposes during 
the years 1966-67 and 1967-68; and 

(b) the amount spent for augment-
ing agricultural production in West 
Bengal? 

THE MINISTER OF IRRIGATION 
AND POWER (DR K. L. RAO) : (a) 
and (b). No subsidy has been paid by 
the Government of India to West Ben-
gal for supply of electricity for agrI-
cultural purposes during the years 
1986-67 and 1967-68. Earmarked Cen-
tral assistance of Rs. 2.5 crores and 
RB. 2 crores for 1966-67 and 1967-68 
respectively has been provided to West 
Bengal for implementation of rural 
electrification aemes with a bias to-
wards energisation of irrigation pump-
sets for increasing agricultural pro-
dllClUoft. 

WItLFAJu: 01' SCHEDULED TRma IN WJ:8T 
BENGAL 

MIlt. SRRI B. K. DASCHOW-
DRURY : Will the Minister of SOCIAL 
WELPARI: be pleased to .tate : 

(a) the amount propoaei to be spent 
on lIOcial _lfare of the Scheduled 
Tribes in West Bengal during 1967-68; 
and 

(b) the details of amount to be 
spent on plains and Agency areas? 

THE MINISTER OF STATE IN mE 
DEPARTMENT OF SOCIAL WEL-
FARE (SHRIMATI PHULRENU 
GUHA): (a) Rs. 53.57 lakhs. 

(b) There are no "Agency" areas 
in West Bengal. 
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